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LISTOF CREDITORSS

OF

M/s MUDRA DENIM PVT. LTD

(CorporateDebtor)

CASE No.C.P.NO. 4356/1B/MB/2019,ORDER DATED 14/10/2022

(Undersection9 ofInsolvency& Bankruptcy Code 2016)

(BeforeAdjudicatingAuthority:Hon'bleNCLT, MainBench V,Mumbai)

Pursuantto publicannouncement made on 02/11/2022the InterimResolution
Professional(IRP)has prepared Listof CreditorsofM/s MUDRA DENIM PVT.
LTD (CD),based on receivedclaimsafterverificationand determinationof
amount based on availableinformation,inaccordance to the regulationsof
Insoivency& Bankruptcy Board of India(InsolvencyResolutionProcess for
Corporate Persons)Regulations.

Itissubmittedhere thatregisteredofficeofthe Corporate Debtor situatedat
WellingtonBusiness Park,BuildingNo.2,Gala No. 305, AndheriKurla Road,
Andheri(East),Mumbai City,Maharashtra -400099 whichwas foundsealed
by judicialauthorityon the day offistvisit.On inquiryitwas found thatone
supplierhad filedcase undersection138 ofnegotiableinstrumentAct against
corporatedebtorand corporatedebtorwas unabte topay 20% ofcheque
amount inthecourt.So, court authoritiessealed officeofcorporate debtor
which was rentalpremises.The owner has filedapplicationtoremovesealon
hispremises,butmatteriswithcourt.

ItisfurthersubmittedthatThe ListofCreditors (Financial& Operational
Creditors)of M/s MUDRA DENIM PVT. LTD issubjectto amendment/
modification/insertion/deletionunderapplicableprovisionsof Insolvency&
Bankruptcy code 2016 and regulationsofInsolvency& Bankruptcy Board of
India(InsolvencyResolutionProcessforCorporate persons)Regulations
upon substantialevidence,documentsand informationoras perdirectionof
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AdjudicatingAuthorityoradmissionofclaimunder regulation12of CIRP
2016 before approvalofResolution.

The IRP hereby submitthattheListof Creditorsshallbe -

a. availableforinspectionby thepersons who submittedproofsofclaim:
The creditorscan viewtheirclaimat my officeduringofficehoursfrom

10.30am to4.30 pm except on Saturday and Sunday.
b.availableforinspectionby members,partners,directorsand guarantors

ofthecorporatedebtor;

C. displayedon thewebsite,ifany,ofthecorporatedebtor:

d. filedwiththeAdjudicatingAuthority;and

e. presentedat thefirstmeetingofthecommittee.

f. The Figuresareprovisionalas books ofcorporatedebtorsand

documentsare notavailableforverifications.

Attached List

a) LISTOF FINANCIAL CREDITORS OF M/s MUDRA DENIM PVT. LTD

...Annexure A

1.ListofSecuredFinancialcreditors

2. ListofUnsecuredFinancialcreditors

3. Listof FinancialCreditors(Unsecuredand Related)

b)LISTOF WORKMEN AND EMPLOYEES (CREDITORS) OF M/S MUDRA DENIM

PVT.LTD

.AnnexureB

LIST OF GOVERNMENT CREDITORS OF M/s MUDRA DENIM PVT.LTD.

AnnexureC

LIST OF OPERATIONAL CREDITORS OF M/s MUDRA DENIM PVT.LTD...

AnnexureD
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SpecialNote

Please note thatclaimsare provisionallyadmittedbased on documents

submittedwithdeclarationunder provisionOf 1& B code. The amount shallbe

modifiedinaccordance ofprovisionofcode and upon up datationof records,

substantiveevidenceand documents.The creditorsare advisedtosubmit

IRP/RP thedesireddetails,informationand documents promptlyfailingwhich

may cause negativeimpacton theirrespectiveclaim.Thismodifiedlist
is

preparedafterreceiptofclaimsafter
datefixedinpublicannouncement.

LISTOF FINANCIAL CREDITORS OF M/s DAR MEDIA PVT. LTD -ANNEXURE A

i. LISTOF SECURED FINANCIAL CREDITORS OF M/s MUDRA DENIM

PVT. LTD

FiguresinRs.(Provisional)

Sr. Name of AmountClaimed Amount

Admitted

Security/Interest

ifanyNo. Creditor
104,21,43,908.10 104,21,43,908.10IPrimarySecurity

a)For CC: First

Paripassu charge

IDBIBank

Limited

on currentAssets

and second Pari

passu charge on

fixedAssets

(Bothmovable

and immovable

ofthecompany.
b) For TL- First

PariPassu charge

on fixedassets

(bothmovable

and immovable)
andSecond Pari

Passucharge on

currentassetsof

thecompany

locatedat plot
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5901/2,GIDC,
Ankleshwar

IICollateralSec.:

Second Pari

Passu chare on

entirecurrent

asset ofthe

company located
at plotno

5901/2,GIDC,
Ankieshwarboth

presentand
futurewherever

situatedto
be

sharedon pari

passubasisby
theconsortium
banks and other

personaland

corporate

guarantees

1stParipassu2 Punjab 46,66,56,007.49 46,66,56,007.49

charge on factory

landand building

at5901/2 GIDC,

National
Bank

Ankleshwar

1stPariPassu

charge by way of

Hypothecationof

plantand

machinery and

othermis,assets

ofthecompany.
Collateral

Second chargeon

thefixedassets

of the company

i.e.factoryland

and buildingand

plant&
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machinery &

liquidsecurity

amountingtoRs.

4.54crinthe

form ofDDP of

Rs. 2.54Cr.And

SB A/c balanceof

Rs.2.00cr.
IndianBank 68,12,03,029.46 68,12,03,029.46 1 Paripassu

chargeon factory
iandand building
at5901/2 GIDC,

3

Ankleshwar

1stPariPassu

charge by way of

Hypothecationof

plantand

machinery and

othermis,assets

ofthecompany.

Collateral
Second chargeon

thefixedassets

ofthecompany
i.e.factoryland

and buildingand

plant&
machinery &

liquidsecurity

amountingtoRs.

4.54 crinthe

form ofDDP of

Rs. 2.54Cr.And

SB A/c balanceof

Rs. 2.00 cr.

Total 219,00,02,945.05219,00,02,945.05
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ii. LISTOF FINANCIAL CREDITORS (UNSECURED) OF M/s MUDRA

DENIM PVT.LTD

FiguresinRs.

(Provisional)

Security/Interestif|Sr. Name ofCreditor

No.
Amount Amount

Claimed Admitted any
NILNIL NIL NIL

Total NIL NIL NIL

iii. LISTOF FINANCIAL CREDITORS (UNSECURED AND RELATED) OF M/s

MUDRA DENIM PVT. LTD

FiguresinRs.(Provisional)

ecurity/Interestif
Sr. Name ofCreditorAmount
No.

Amount

Claimed Admitted any

NIL NIL NIL

Total NIL NIL

ANNEXURE B

LIST OF WORKMEN AND EMPLOYEES (CREDITORS) OF M/S MUDRA DENIM

PVT. LTD

FiguresinRs.(Provisional)

RemarksSr. IDName of

No. No.Workmen &

Employees

Amount of Amount of

Claim Claim

Admitted
NIL NIL NIL

ANNEXURE C

LIST OF GOVERNMENT CREDITORS OF M/s MUDRA DENIM PVT. LTD
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FiguresinRs.(Provisional)

AmountSecurity//nterestRemarks

Admittedifany
NIL

Sr. Name of Amount

No. Creditor Claimed

NIL NIL NIL NIL

Total NIL NIL NIL NIL

ANNEXURE D

LIST OF OPERATIONAL CREDITORS OF M/s MUDRA DENIM PVT. LTD

FiguresinRs.(Provisional)

Security/Interest
Remarks

ifany
Sr. Name of Amount Amount

Claimed Admitted
No. Creditor

IDBICapital10,20,000/- 10,20,000/- NIL1
Markets &

Securities

Ltd

71,98,259.3956,63,514.93|NIL
82,18,259.3966,83,514.93

2 ALPENOL

Total

SHCHAADULAZIBBI/

IPA-003/

aIP-N00099/
2017-18/
11008

ENCY SSION
ROFE PARESH CHANDULAL MEHTA

InterimResolutionProfessional
inthe matterof

M/S MUDRA DENIMPVT. LTD.

RegistrationNumber: 1BBI/IPA-003/1P-NOO099/2017-18/11008

Reg.email:pareshmehta5959@gmail.com

HST
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13/B,NirmalSociety,Pandurang Wadi,

DombivliEast,Pin-421201

Email:ip.mudradenim@gmail.com

Place:Dombivli

Date:23/11/2022


